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IN THE MATTER OF: 
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                                                                 VS 

 

1,Union of India 
Through its Secretary, 
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Indira Priyadarshini Bhavan, 
Jorbagh, New Delhi-110003 
Mail: secy-moef@nic.in 
Phone: 011- 24695262, 24695265  
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STANDING COUNSEL FOR GOVERNMENT OF ANDHRA PRADESH  

A.P. POLLUTION CONTROL BOARD 
#26, S2, Royal Castle, 26, Gill Nagar Extension, Choolaimedu, Chennai – 600 094.  

Mobile: 98407 98460 / 63831 21322, Email: reddymadhuri09@gmail.com 
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